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"RESUME' OF RK DONE, BY LOK SABHA DURING THE FOURTH
SESSION OF FIFTH LOK SABHA MARCIl_i— NE, 1972

1. DURATION OF SESSION (
. C A [
‘Date of commencement . 13th March, 1972 / R
C”,‘_ a.da €

.Date of adjournment sine di
adjournment sine die fﬁ.f{ et

Ist June, 1972
Date of prorogation

rd June, 1972 .
y 3rd Ji 97 Cf ’ ('?; s
wmber of days of sittings . 57 v .
.Numbh:r of heurs of sittings . 360 hours and 5 minutes ‘
2. ADJOURNMENT MOTION
Date on
Subject Name of Members which Remarks
brought
before the.
House
<Government’s failure to institute Shri Atal Bihari 19-5-1972 Consent withheld
an enquiry into the  alleged Vajpayec by the
breach of law by a Calcutta Speaker.
business house which donated .
Rupees five lakhs to the Ruling
Congress election campaign.
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Summary
Bills pending at the end of last Session . . . . .
Bills iﬂtrod““d . .. " ° . . . . . .

Motion for consideration negatived . . . . . .
Motion for introductien negatived |, . . . . . .
Debate adjourned . . . . . . . . .
Bills withdrawn | . . . . . . B . .
Part-discussed . . . . . . . . . .
Bill circulated for eliciting opinion thereon . . . . .

Bills pending at the end of the Session vide para No. 699 of Bulletin-
Part II dated 7-6-72 . . . . . . . . R

*5 Bills removed from the Register of pending Bills.
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4 CALLING ATTENTION STATEMENTS

g s

Sl Brief Subject Name of the Member Name of the Time
No. . who called Minister taken
attention
Date of Statement
1 \ 2 3 4
H M
1. Hijacking of an Interna- " Shri Madhu Dr. Karan Singh 15
tional  plane its Dangdavate R
departure  from thi 14-3-1972
Airport on 23-2-1972.
v 2.|Death of 100 persons in~ Shri Shashi Bhushan Shri K. C. Pant 15
Delhi due to ligquor
poisoning. 15-3-1972
3. Disparities in sugar-cane Shri S. Radha- Shri Fakhruddin 44
prices not in proportion krishnan Ali Ahmed
with price of sugar sold _—
in the market or with the 16-3-1972
recovery of sugar assessed
in the factories.
4. Anti-India rally in Saigon ShriR. K. Sinha Shri Surendra Pal 15
protesting against India’s Singh
Chsirmanship of the e e it
Iatzraational Chatrol 17-3-1972
Commission. 1}
5. Lack of sale of cotton in Shri Prasannabhai Shri A. .C. George 3a
Gajarat and other States Mchta R
due to imposition of stock 22-3-1972
credit and  contract
coatrols.
6, Discontent among hand- Shri Nmsin!h Shri A. C. George 3s.
loom and powerloom Narain Pandey ——
weavers in U.P. on 28-3-1972
account of hi yarn
price, non-availability of
financial assistance from
nationalised banks and
non-disposal of accu-
mulated stock.
. The resumption of nun- ShriR. K, Sinha Sardar Swaran 2a
ruaning from Kerala to Singh
Burope. -
29-3-1972
8. Closure of cotton spinning Shri C. M. Stephen  Shri A. C. George 28
yards of Kerala.
30-3-1972

20



21

3 4 5
H.M.
9. Disruption of the banking Shri Ramavatar Shri K. R. Ganesh 8
system of Andhra Pradesh  Shastri ©3
following the agitatiohy 3-4-1972
in Andhra Ltd.
State Bank of India and
the Reserve Bank of
India.
10.|Deaths in the Capital once Shri Mukhtiar Singh Shri K. C, Pant o 49
v again due to  liquor Malik
poisoning. 5-4-1972
11. Unearthing of a forged ShriD. K. Panda Shri H. N. Bahuguns .
postal stamp racket. ° 4
6-4-1972
12. Harassment of Indian ShriC. K. Shri Surendra Pal 0 42
students in the U.S.A. Chandrappan Singh
7-4-1972
13. Launching of massive ShriS. M. Bancrjee Sardar Swaran Singh . o 48.
air and naval operations
and threat of use of 10-4-1972
nuclear weapons by
U.S.A. against North
Vietnam.
14. Arrival of a large number Shri Atal Bihari Shri K. C. Pant o 27
of Bihari Muslims from Vajpayee .
Bangladesh into Bihar. 11-4-1972
15. Reduction in the procure- Shri K. M. Shri Fakhruddin o 38
ment price of wheat and ‘Madhukar’ Ali Ahmed
resentment amonﬁ
peasants in Punjab an 12-4-1972
other States.
16. Closure of 123 factories Shri Rajaram Shri Moinul Haque o 3%.
in Udyam Nagar, Kolha- Dadasaheb Chaudhury
pur, Maharashtra. Nimbalkar
13-4-1972
17. Drought and famine condi- Shri Phool Chand Shri Annasahib P. o 51
tions in Orissa, Rajas- Verma Shinde
than, Bihar, West Bengal
and other States. 14-4-1972
18. Revival of ‘go-slow’ ngi-‘ Shri Ramshahai Dr. Karan Singh Q
tation by engineers of Pandey ing 40
the Indian Airlines for 17-4-1972
higher pay and allow-
ances.
19. Closure of textile mills in Shri Bheoosahaib Shri A. C. George o 29
Ahmedabad. \Dha.man.kar
19-4-1972
20. Infiltration of armed Pa- Shri R. V. Bade Shri K. C. Pant o 36

kistani into
Bihar, Bengal and Assam.

20-4-1972

—



Government.

¢ 2 3 4 5
-21. South Vietnam National Shri Indrajit Gupta Sardar Swaran Singh .33
Assembly’s demand to
immediately expel the 21-4-1972
Indian delegation to the
International Control
Commission.
. 2. Trafficki in Adivasi Shri D, K. Panda Shri Ram Niwas 30
girls in Orissa. Mirdha
25-4-1972
"3, Death of 4 persons in a Shri Virbhadra Shri Baijnath 15
blast in a tunnel of Beas-  Singh Kureel
Sutlej Project in Himachal
Pradesh. 26-4-1972
24. Leakage of coaltar fumes Shri Arjun Sethi Shri §. Mohan 14
from the Rourkela Steel Kumaramangalam
Plant.
27-4-1972
-25. Fraud on a nationalised Shri Chintamani Shri K. R. Ganesh 18
bank in Calcutwinvolving  Panigarahi
Rupees sixty lakhs. 28-4-1972
26. Assault and maltreat- Shri B. K. Dr. Karan Singh 38
ment of Indian p: Daschowdhury
by Air France officials at 3-5-1972
Palam Airport.
27. Arrest of 3 students of the Shri Jyotirmoy Bosu Shri K. C. Pant 40
Dethi  University on
charges of distributing 5-5-1972
hashish.
28, Pakistani attack on Indian Shri Piloo Mody Shri Jagjivan Ram 32
positions in the Tithwal
sector of Jammu and 9-5-1972
Kashmir.
2¢. Drastic curtailment in ShriP. Narasimha  Shri Baiinath 1R
outlay on Nagarjunsagar Reddy Kureel
Project in An Pradesh
10-5-1972
30. Warning by Bhakra Shri Hukam Chand  Shri Baijpath 25
Management Board to Kachwai Kureel
discontinue power supply
to Delhi Electric Supply 11-5-1972
Undertaking for its
failure to clear the
arrcars.
'31. Apprehension of submer- Shri Jharkande Rai  Shri Bajjnath 25
sion of 1000 villages of Kureel
U.P. near the xAr-
Koiloor embapkment 15-5-1972
consequent upon Pro-
-posed construction of \
the embankment by Bihar




29

depicting portions  of
Indian  territory ip
NEFA and Aksai Chin
as part of China.

I 2 3 4 5
H.M.

33. Inadequate  customs ar- ShriJvotirmoy Shri K. R. Ganesh o 33
rangements at Tiruchira- Bosu
palli,  thereby en- 16-5-7972
couraging large scale
smuggling from abroad.

33. Remarks ofthe U.N. Secre- Shri Hari Kishore Sardar Swaran o s6
tagy General about Singh Singh ’
India  withholding co-
operation to U.N. Ob- 17-5-1972
servers in Kashmir.

34. Water crisis in Delhi Shri Shashi Bhushan Shri D. P. Y

Chattopadhyay
18-5-1972

as. C.I.A.  activities in the ShriJagannathrao Shri K. C. Pant o 30
district of Bikaner-Ga- Joshi
nganagar by Rajasthan 19-5-1972

niversity research
scholars Mr. Richard
N. Blue apd Mr. Darrel
A. Frohrib belonging to
the State Department
and the Ministrv of De-
fence of U.S.A.

a6. Decision  to transfer the Shri Ata] Bihari Prof. S. Nurul o 40
adminijstrative control Vajpayee Hasan
of the National Fitness
Corps to State Govern- 22-5-1972
mepts without finalising
the service conditions of
7000 instructors.

37. Danger of 8coo familics Shri Virbhadra Shri Baijnath o 43
being submerged in the Singh Kureel
Pong Dam area in the
ensuing MONsoODS. 24-5-1972

38, Possibilities of extensive ShriB. K.Das- Sardar Swaran o 49
circulatiop in Western chowdhury Singh
countries of erroneous
Soviet mape of India 25-5-1972




s. DIVISIONS

Number of Divisions held . 23
6. FINANCIAL BUSINESS
Subject Date of Date(s) of discussion Time
preseptation taken
1 2 3 4
H. M.
(i) Railway Budget
Budget (Railways)
for 1972-73 14-3-72  17-3-721 o 59
18-3-72 4 General Discussion 9 22
20-3-72
20-3-72  Voting on Demands for o 03
Grants on Acgount.
[Voted without discuss-
ien.]
18-§-72 Discussion and votin
19-5-72 on Nemands for Granfs. 3 44
22-5-72
Supplemeptary  Demands 13-3-72 15-3-72 Discussion and voting I o
for Grapts pect of op Supplemeptary Dem-
Budget (Rajlways) for ands for Grants (Rail-
1971-72 ways).
Demands for Excess Grapts ~ 13-3-72  15-3-72  Discussion and volirg ¢ z2¢
in respect of Budget(Rail- on Demands for Excess
ways) for 1969-70 Grants (Rajlways)
(ii) General Budget
Budget (General) for "(16-3-72 1 03
1972-73
20-3-72
21-3-72 o
22-3-72 General Discussion. 17 06
24-3-72
25-3-72
25-2-72 Voting on Demands for o o1
Grants on Account.
[Voted without discus-
sion)
Discussion and voting on Demanas
for Grants
11-4-72 Irrigation and Power. 4 52
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1 3 4
H.M.
12-4-727 *Education and Social 6 24 vl
Welfare
13-4~72 ] *Culture
13-4-72
14-4-72 f Science and Techpology 2 s8V/
14-4-72
17-4-72 p Communications 2 s9 v
18-4-72
18-4-72
19-4-72 [ Agriculture 7 39 X
20-4-72
21-4-72 } Home Affairs 7 20 ¥
24-4-72
24-4-72  Information and Broad-
casting 4 27,
24-4-72 )
25-4-72  External Affairs 6 siJh
26-4-72
26-4-727, Industrial Development 5 co v’
27-4-72
27-4-72
28-4-72 Defence 7 19 o
2-5-72
2-5-72 Labour and Rehabilim _
3-5-72 tation. £ 22 v
3-5-7:} Steel and Mines 5 29V
4-5-72
4-5-72
5-5-72} Petroleum apd Chemi- ]
9-5-72 cals 4 57V
9-5-72 Law and Justice I 54
9-5-72 Company Affairs I 49 «
9-5-72° Shipping and Trans- 3 59w
10-5-72 f  port
10-5-72  Works and Housing 2 23 v
10-5-72 Health and Family Plan-
11-§-72 ning. 3 03V
11-5-72  Tourism and Civil Avia-
tion 3 26 v’

'DI;cumd together.



1 2 3 4
H. M.
. 11-%-72 Foreign Trace 3 03
.- 12-§-72
r2-s-72\
at 3-30 Finance
P. M. Plannin
Guillotin- | Atomic Encrgy
ed. Electropics
Parliamentary Affairs o 02
7 Supply
Lok Sabha
Rajya Sabha
Secretariat  of Vice-
J President,
Total time taken on Demands for ——
Grants, 91 1§
Supplementary Demands 13-3-72  15-3-727 Discussion and voling 1 10
for Grants in respect of on Supplementary De-
Budget (General) for ? mands for Grants
1971-72. J (General).
Discussion and voting o 12

respect of Budget (General)

Demands for Excess Graptsin r3-3-72  15-3-72 }
for 1969-70.

on Demands for Excess
Grants (General).




7. LEAVE OF ABSENCE

Sl
No.

Name of Member

Period for which leave granted

Date wheps
leave
granted

4

8,
(9
10.
II.
12.
13,
14.
15.
16.
17.
18.

Shri Somnath Chatterjee
Shri C. K. Jaffar Sharief
Shri Martand Singh

Shri T. H. Gavit
Shri M. Muthuswamy

Shri Umed Singh Rathia

o -~
Shri Rngnchmdrm Kadanp appallfi

Shri Satish Chandra

Shri Vikram Mahajan

Shri Bishwanath Jhunjhunwaja
Shri C.K. Jaffcr Shayief
Shri Anant Prasad Sharma
Shri T. H. Gavit

Shri §. R. Damani
Shri 8. R. Damani
Shri C.K. Jaffer'Sharief
Shri GendaSingh
Shri T.H. Gavit

18-11-7110 10-12-71

29-11-7110 18-12-71

28-7-71t0 12-8-71
and

1§-11-71t020-12-71
13-3-72 to 20-4-72

13-4-7210 20-5-72

13-3-721t0 11-4-72

30-3-72 f:s-gz
18-4-72t031-83-72
18-4-72t0 B-5-72
28-3-72t024-4-72
24-3-721021-4-72
24-4-72 to 12-5-72
21-4-72 10 10-5-72
5-4-72105-5-72
6-5-721031-5-72
22-4-72t0231-5-72
26-3-73 10 20-5-72

11-5-72 Lo 25--72

P 14-4-72

> 28-4-72:




28

——

*me] ALuedWoD Iyl jo
uoflig]ora Ie3[d ul s13150d jo J3qumu 28T€[ € pIYSI[
-qnd 108 pey e1INO[B) “*pr] "Soig uwduN( Jo I0l

‘sinepy Aaedwo) -2 BuiBeuspy 241 yer1 nsog Lourrnodf LY
ousury Aq ['g oural 341 uo 318qap 3yi Sgunp ‘fdod
— WBURIIDIG 5, DISIUIW I 60 — 9 zl-S-1t nsog Aowrmnokf uys ¥t wsoloqd jo Woddns ag1 yim ‘Spewr suolyedoly ¥
"Il AN “[Y"V'[ JO ISIUSLS © YeYS
2Akediep “H'A "I £q apioins Sarpredas z4-5-6 wo aImind
— amynoudy So — € zl-$-5z usytg [y iys  zhE -118Y jo Ia1stafy 33 £q 3qe [, 3yl wo ple[iudwamg £
BYPITW
pIldopy sIregy sulo ©Of— I zl-¥-01 SeAIN WBY IS 161  O'S'd (1Y} Jo Suodoy 1sIg-LiuamM ], pus [Ialluss], T
Tl-v-9
— Fatgueyd 1€ — 3 zi-p-S ummewrziqng ) yg ZFE ‘[esreiddy uLIal-piy us{J yidnog I
W —H .|
8 L 9 < ¥ € z 1
pyuivuod uaye UOoISSNETp plasow oym IMY *oN
spisuny  uwaunuedalinsfarw aurl, jo (8)1;g  IqWIW jo JweN IIpup)

»olgns yjonug IS

¥t pus 161 83y IIpu) sUOROW (¥)
SNOLLOW 8§

_— — e g



‘ 29
(1i) Motion under Rule 374 for suspension of Member

Name of Member Date on Time  Remarks
Brief Subject who moved which moved taken
H.M.
Suspension of Shri Hukam Shri Raj Bahadur 2-5-72 o—1I10 Adopted.

nd Kachwai from the
service of the House for
three days.

(i5i) Motion re : termination of suspension of Member

Name of Member Date on Time  Remarks
Brief Subject who moved which moved  taken
H.M.
Termination of suspension Shri Era Sezhiyan 3-5-72 0—40 Adopted
of Shri Hukam Chand Ka- at 1-25
chwai with immediate effect. P.M.

(iv) Motions under Rule 388 for suspenmsion of rule

Sl Date on Time Remarks
No. Brief Subject Member which motion taken
moved
H.M.
1 Suspension of the first Shri R.K. Khadilkar 25-5-72 . Adopted

proviso to Rule 74 in its
application to the motion
for reference of the
Mines (Amendment)Bill,
1972, to a Joint Com-
mittee of the Houses.

2 Suspension of the first Shri Y.B. Chavan 30-5-72 0—37 Adopted

proviso to Rule 74 in 1ts
application to the motion
for reference of the
General Insurance
Business (Nationalisa-
tion) Bill, 1972, to &
Joint Committee of the
Houses.

1350 (EY LS —3



9. OATH OR AFFIRMATION

sl Name Constituency State La of Date
No. onm;ﬁmtion
1 Shri L.N. Mishra Darbhanga Bihar Hindi (Oath) 13-3-72
2 Shri Vasant Sathe Akola Maharashtra  English (affir- 16-3-72
mation)
3 Sll;{‘i Raghunandan Lal Amritewr Punjab English (Oath) 16-3-72
atia
4 Shs.r;h Chandra Mohan Mayurbhanj Orissa English (Oath)  18-3-72
inha
§ Shri K. Marak Tura Meghalaya English(affir- 20-3-72
mation)
4 Shri Muhammed Khuda Murshida- West Bengal  English (Oath)  21-3-72
Bukhsh bad
Shri Giridhar Gomango Koraput Orissa English (Oath)  22-3-72
Shri Biren Engti Diphu Assam English (Oath)  28-3-72
9 Shri Sangliana Mizoram Mizoram English (Oath)  11-5-72
10 Shri Arvindkumar Mohan~ Rajkot Gujarat Hindi (affir- 31-5-72
lal Patel mation) .
L ‘I 30



1a. OBITUARY REFERENCES

Sl. Name and particulars of Mem- Date of Date on Time Remarks
No. bership death which  taken
reference
made
I 2 3 4 5 6
HQM'

1 His Majesty the King Mahendra 31-1-72  13-3-72 )
* Bir xlaikm’; Shah Deva of 3372
epal.

2 Shri Asghar Hussain, sitting 27-1-72  13-3-72
Member of Lok Sabha. 7 13T

\/ Shri Durgadas Bhatia, sitting 2-2-72 13-3-72
Member of Lok Sabha.

4 Spri B. K. Gaikwad, Mcmber 20-12-71  13-3-72
\/ of the Second Lok Sabha.

Swami Ramanand Tirths, Mem- 22-1-72  13-3-72
ber of the First and Second
Lok Sabha.

6 Shri Shiva Nand Rameul, 22-1-72 13-3-72
lgi;::ber of the Second Lok
abha.

7 Shri N. C. Chatterjece, Member 24-1-72  13-3-72
v of the First, Third and Fourth 4
Lok Sabha.

8 Shri V. S. Sarwate, Member of 26-1-72  13-3-72
X O Commtitans - Aosomably 7
and Provisional Parliament.

Shri Gulabshankar Amri 29-1-73  13-3-72
Dholakia, Member of the 337
Provisional Parliament and
the First Lok Sabha.

Shri H. Siddananjappa;'biembcr 2-2-72 13-3-72
)" of the First, Second and Third 337
Lok Sabha.

\ ,(i' Shrimati Sushama Sen, Member 24-2-72  13-3-
of the First Lok Sabha. 427 33 7ld

\/rz Shri A.V. Raghavan, Member 10-3-72 14-3-72 0—04

of the Third Lok Sabha. b
Shri M. Muhammad Ismail, -4-72 —d~
J/ sitting Member of Lok Sabha, 10 472 0=13

o—19

31



32

Y 14 Syed Nausherali, Member of 6-4-72  7-4-72 9—~0b

the l’rwmonll Parliament.

ber of the Constituent Assem-

\/1} Shri H. Sitarama Reddy, Mem- 21-4-72  25-4-72 o0—04

bly and the First Lok Sabha.

\/6 Shri Kamalnlym B%Mem- 1-5-72 2-5-72  @—16

ber of the
Fourth Lok Slblu

ird and

17 Shri D. Sanjivayya, Member of  7-5-72 8-5-72 0—25§ After obituary

the Provisional Parliament, references, the
Union Minister during 1964-67 House was ad-
and 1970-71 and the ident journed for the
of the Indian National Con- day.

gress.

_AA8 shri Brij Behari Mehrot, 21-5-72  23-5-72 006

Member of the Third Lok

Sabha,
11. PAPERS LAID ON THE TABLE
() By Government . 881
(ii) By Private Members 2
12. PERBONAL EXPLANATION UNDER RULE 357
Brief Sub Naglc gle' thbeli who Dare Time
rief Subject made the personal ex- taken
planation
H.M.
Certain remarks reported to have Shri Jyotirmoy Bosu 23-5-72 005

been made by the Prime Minister
at Calcutta on 21-5-72.
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15. QUESTIONS

(i) Starred
Number of Questions put down in Question Lists . 108c*
Number of Questions orally answercd . . 539
(i) Unstarred

Number of Questions put down in Question L;sts

and written answers furnished . R226**

(iti) Short Notice
Number of Questions put down in Question Lists 6
Number of Questions orally answered 5
(iv) Half-an-Hour Discussions arising out of Answers to questions
Sl. Brief Subject Name of Member who Date Ministry/Depart-
No. raised Discussion ment
1. Profits of Sugar Mills and Share Dr. Laxminarayan  22-5-72 Agricﬁllure

of sugarcane suppliers therein Pandeya

2. Increase in support price of Jute Sh. B. K. Daschow- 24-5-72 Forecign Tra ¢

dhury
3. Pak preparedness for nnothcr Sh. Samar Guha 1-6-72  Defince
war with India.
16. RESIGNATIONS BY MEMBERS _ )
Sl Consti- Date of Date of
No. Name State tuency resigna-  announ¢: -
tion ment in the
House
1. Shri P. C. Sethi Madhya Indore 22-2-72 22-2-72
Pradesh
2, Shri Ghanshyambhai Oza Gujarat Rajhot 18-4-72 21-4-72

3. Shri Siddhartha Shankar Ray Wust Birgal Raigapj

— s 8 s Ao o i -

21-4-72 24-4-72

*Includes 4 Starred Questions withdrawn by the Mcmbers.

*¢Includes 251 Unstarred Questions deleted or withdrawn by the Members or
transferred from one Ministry to another Ministry.
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19. SPEAKER
Announcements

S,
No. Subject

Date

1 Adjournment of the House al 4.30 P.M. on 16-2-72 tore-sssemble at _ 16-2-72

5 P.M. for the presentation of 1he Bugget o

2 Cancellation of Lunch Hour in Lok Sabha on the 3rd, 4th, 9th and 10th 2-5-72

May. 1972
20, STATEMENTS BY MINISTERS
(i) Suo-moto Statements made/laid under Rule 372
Sl. Subject Name of Minister Date Time
No. taken
1 2 3 4 5
HM.
1 Government business for the week Shri Kedar Nath Singh 18-3-72 o0
comm:ncing the zoth March, ’ ¥
1972.
2 Prime Minister’s visit to Bangladesh Shrimati IndiraGandhi 20-3.72 0-02
1 Government business for the week Shri Raj Bahadur 25-3-72 o-18 ,
commencing the 28th March, :
1972.
*4 Strike at the Indian Institute of Prof. S. Nurul Hasan  28-2-72 —
Technologv, Kanpur.
5 Trade Agreement between India Shri L.N. Mishra 29-3-72 0-04
and Bangladesh concluded on
the 28th March, 1972. _
6 Government business for the week Shri Raj Bahadur 30-3- '
commencingthe 3rd April, 1972. 7 04 v
*7 Report of the Irrigation Commis- Shri Baijnath Kuree] S~4-72 0-02
sion.
8 Strike in the Sealdah Division of Shri K. Hanumanthaiva 6-4-72 . o-
Eastern Railway on the 15t April, 7 o-03
1972.
Government business for the week  Shri Raj Bahadur -4-72 0-04 v
i commen cing the 1oth April, 1972 74 v
j0 Fire in the Cochin Refinery. Shri H.R. Gokhale 10~4-T2 008
¢11 Meeting of Chief Ministers held op Shri Fakhruddin Alj 17-4-72 —
14-4-72 to consider cxemption Ahmed
from ceiling on  agricultural
holdin gs.
12 Price policy for wheat for the 1972- Shri Fakhruddin Ali 17-4-72 0-01
72 marketing season. © Ahmed -
*13 Indo-Bangladesh Telecommunica- Shri H.N. Bdhuguna 19-4-72 -
tions Agreement.
0-02

14 Change of the date for elections to Shri Raj Bahacur 19-4-72
4 thes;inancil] Committecs. ) 9-4

eStatements were laid on the Table.
39



1 2 3

‘*15 Arrangements for development of Shri Annasahib P.
deep Sea Fishing including pro-  Shinde
posed arrangements for colla-
borltionf with the Soviet Union.

4 s
H. M.
26-4-72 0-01

16 Derailment of Mysorc-Hubli Pas- Shri Mohammed Shafi  26-4-72 0-01

senger between Chakariappalli Qureshi
and Penukonda stations of the ’
Southern Railway on 26-4-72.

*17 Ceiling on Agricultural Holdings. Shri Fakhruddin Ali
Abmed.

*;18 Observance of MayDay as a holiday Shri Raj Bahadur

19 Reported firing at Ambernath Steel Shri R.K. Khadilkar
Factoty on 25-4-72.

a20 Reported suicide bv Dr, V.H. Shah, Shri Fakhruddin Ali
a scientist of the Indian Agri- Ahmed
cglt:rll Research Institute, Now
ethi.

21 Recent Developments in Vietnam. Sardar Swaran Singh

22 Certain recent cease-fire violations Shri Jagjivan Ram
by Pakistan in Jammu and Kashmir

27-4-72 0-01
28-4-72 0-0%
£-5-72 0-04
9-5-72 -_
JO-5-72 0-0%
12-5-%2 c-04

23 Government business for the week Shri Kedar Nath Singh 12-5-72 / 0-22

commencing the 15th May, 1972.

24 Alleged manhandling of and mis- Shri UmaShankar
. behaviour meted out to a Member  Dikshit

v of Lok Sabha in the Willingdon

Hospital on 16-5-72.

1=

16-5-72 0-07

13

*25 Drought conditions prevailing in Shri Annasshib P. Sinde 17-5-72 0-02

West Bengal, Bihar, Orissa, Rajas-
than and other parts of the
country.

*26 Demands of the employees of  Shri R.K. Khadilkar
the Employees Provident Fund
Organisation.

*27 Government business for the week Shri Raj Bahadur
conimencing the 22nd May, 1972.

28. Government business for the  Shri Raj Bahadur
Week commencing the 29th May,
1972

29. Sitting of Lok Sabha on 1-6-72 Shri Raj Bahadur
fortrapsacrion of Governmint
ﬁminrss )

*Statemepts were laid on the Table.

18-5-72 0-01

19-5-72 \[ ©0-07

26-5-72 7 0-05

20-5-72 Qu=0f

it . - e . 5 4



(il) Correcting . tion

Regarding

Starred Questpns under Direction 16

Sl. Brief Subject Name of Minister Date Time
No, : Taken
H. M.
1. Correcting the answer given on Shri Mohammed 11-4-72 0-C1
4-4-72 to Starred Question No. Shafi Qureshi
253 regarding wagons held up
for minor repairs.
2. Correcting the apswer given on - Prof. 8. Nurul- 15-5-72 0-01

24-4-72 to Starred Question No. Hassan
$35 regarding revision of Merit-

cum-Means Scholarship for Tech-

nical Studies.
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21 STATEMENT SHOWING TIMEFis’gﬂKBN ON VARIOUS KINDS OF

BUSIN
Business Time Taken Percen-
:!.x‘ée ut:
ta] time
hills— H. M.
(®) Goverpmenpt Bills . 54 44 15,2
(b) Private Members’ Bills . 14 11 4.0
B":eﬂ:—
(2) Railway Budget . . 17 56 5.0
(b) General Budget . . 110 47 308
‘alling Attention Notices Rules (1970) 20 37 5.7
discussions— '
() Half-an-Hour Discussions (Rule <) I 19 0.4
(b) Short Duration Discussions (Rulc (19?) 18 44 5.1
Aotions (Rules 191 & 342) 19 35 5.4
Yesident’s Address 15 19 4.2
‘uestions SI 06 14:2
tesolutions—
Private Members’ Resolu'ions 12 27 3.5
itatements{Rule 157, 372 & 277 and Dir.16) . . 3 55 1.1
Other Mat:ers such as Oath or Affirmation, Papers laid
on the Table, Obituary References, Points of Orders
etc. . . ) : . . . . ' 9 28 5.4
Total : 360,058 100, 0
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